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Humayun’s Tomb

61. Shri D. C. Sharma : Will the
Minister of Education be pleased to
state the amount spent on the maintenance
of th= Humayun’s Tomb durifig the three
years ending 19547

The Parliamentary Secretary
to the Minister of Education (Dr. M.
Das ) : Rs. 1,27,829 during 71952-
195S.

Preventive Detention

62. Shri D. C. Sharma : Will the
Minister of Home Affairs be pleased to
lay a statem=ant on the Table of the House
showing the total number of persons State-
wise detained at present under the Pre-
ventive D:tention Act?

The Deputy Minister of Home
Affairs (ShriDatar): A statement show-
ing the number of persons in detention
on the 30th September, 1955, is laid on the
Table of the House, |See Appendix I,
Annexure No. 34).

Kidnapped Children

63. Shri B. D. Shastrl : Will the
Minister of Home Affairs be pleased to
state:

(a) the number of children who wer~
kidnapped in Delhi in the year 1955 uptil
October;

(b) the number of girls among th~m;

(c) the numbsr of children recovered
so far :
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_(d) how does these figures compare
with the figures of the corresponding
period for the year 1954; and

(e) what steps Government have taken
to check kidnapping?

The Deputy Minister of Home
Affairs ( Shri Datar ): (a) to (c). the
information asked for is bieng collected
from the Dclhi State Government and
will be laid on the Table of the House as
soon as it is received.

Scheduled Castes in Service

64. Shri I. Eacharan : Will the Mi-
nister of Home Affairs be pleased to
state the number of persons belonging
to Scheduled Castes who were appointed
as Assistants, Assistant Superintendents,
Superintendents, Class II, and Class 1
Officers during the period from October,
1954 to September, 1955 in the Central
Secretariat and the Attached and Sub-
ordinate Offices ?

The Deputy Minister of Home
Affairs (Shri Datar): A statement is laid
on the Table of the Lok Sabha. [See Appen-
dix I, Annexure No. 35].

Clivil Suits by Government Servants

65. Shrl Ibrahim : Will the Minister
of Home Affairs be pleased to state:

(a) the total number of civil suits by
Central Government servants filed in
respect of their emoluments or dismissal
or discharge against the State during 1954~
1955, (State-wise) ; and

(b) the total number of suits referred
to in part (a) above decreed by the first
court in favour of Plaintiffs during 1954-
1955 (State-wise) ?

The Deputy Minister of Home Afl-
airs (Shri Datar) : (a) and (b). The
information is not readily available and
its collection wo>uld involve an undue
amount of time and labour.

Banks in Punjab

66. Shri D. C. Sharma : Will the
Minister of Finance be pleased to state:

(a) the names of the Banks, with head-
uarters in Punjab, which have failed since
the 15th of August, 1947;

(b) the amount of deposits in each Bauk;
and

(c) the total amount paid so far to the
depositors ?





